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Banks to come out with Public Issues

2131. SHRI DIPANKAR MUKHER-
JEE: Will the Minister of FINANCE be
pleased to state:

(a) whether Public Sector Banks have
been advised by the Government to resort
to public issues only if it is necessary to do
so, to reach minimum capital adequacy
ratios;

(b) if not, for what other purposes can
banks resort to public issues; and

(c) names of banks which have come out
or likely to come out with public issues
during 1993-94, 1994-95 and 1995-96 and
the level of their capital adequacy ratios
present and projected after the issues?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI M.V.
CHANDRASHEKHAR MURTHY): (a)
No, Sir.

(b) In addition to achieving the capital
adequacy ratio, the public sector banks have
to raise their level of capital for the
following reasons also:

1. With the growth in deposits, funded
risk assets and off-balance sheet items
would increase commensu-rately and
this would necessitate enhancement in
net-worth to comply with capital
adequacy norm.



